
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK        

Realisation of Court Fees received towards 

NOT READY Certified Copy Applications        

Date : 12.06.2024  

SL

. 

No

. 

Name of 

Applica

nt 

C.A.No. 

Date of 

Applicati

on 

Case No. 

Cour

t 

Fee 

Notified 

amount  

to be paid 

Typ

e 

Reje

ct 

Stat

us 

  

1 P.C DAS 
51327/20

24 

12.06.202

4 

ABLAPL/6899/20

18 
7 

dms 

application.co

urt fee to be 

paid. 

U 
   

2 P.K PANI 
51328/20

24 

12.06.202

4 

BLAPL/14569/20

23 
7 

 
U 

   

3 S.C DASH 
51329/20

24 

12.06.202

4 
ARBA/18/2023 7 

 
U 

   

4 
B.K 

MISHRA 

51332/20

24 

12.06.202

4 

WP(C)/12457/20

09 
7 

dms 

application.co

urt fee to be 

paid. 

U 
   

5 
A.K 

MISHRA 

51333/20

24 

12.06.202

4 

ABLAPL/20535/2

016 
7 

dms 

application.co

urt fee to be 

paid. 

U 
   

6 
P.K 

MOHANTY 

51335/20

24 

12.06.202

4 
CRLA/434/2017 7 

 
U 

   

7 M.BEHURA 
51336/20

24 

12.06.202

4 

WP(C)/28909/20

23 
7 

 
U 

   

8 
S.K 

MANDAL 

51337/20

24 

12.06.202

4 
CRLMP/862/2024 7 

 
U 

   

9 
ASHUTOSH 

MOHANTY 

51338/20

24 

12.06.202

4 

WP(C)/34582/20

23 
7 

 
U 

   

10 
P.K 

ROUTRAY 

51339/20

24 

12.06.202

4 

WP(C)/6276/201

4 
7 

 
U 

   

11 

R.K 

MOHAPATR

A 

51340/20

24 

12.06.202

4 

WP(C)/11436/20

20 
7 

 
U 

   

12 
S.K 

MOHANTY 

51341/20

24 

12.06.202

4 

WP(C)/8246/202

4 
7 

 
U 

   

13 S.BEHERA 
51342/20

24 

12.06.202

4 
RPFAM/263/2023 7 

 
U 

   

14 
P.K 

ROUTRAY 

51343/20

24 

12.06.202

4 

CONTC/3747/202

3 
7 

 
U 

   



15 B.SAMAL 
51344/20

24 

12.06.202

4 

CONTC/3827/202

4 
7 

 
U 

   

16 S.BEHERA 
51346/20

24 

12.06.202

4 
RPFAM/263/2023 7 

 
U 

   

17 
B.S 

SWAIN 

51348/20

24 

12.06.202

4 
WA/1356/2023 7 

 
U 

   

18 
SK 

BEHERA 

51349/20

24 

12.06.202

4 

WP(C)/29084/20

19 
10 

 
C 

   

19 
B. 

BEHERA 

51358/20

24 

12.06.202

4 
CRLA/553/2024 10 

 
C 

   

20 
A.K. 

SAHOO 

51360/20

24 

12.06.202

4 

CRLREV/241/202

4 
10 

 
C 

   

21 
M.K. 

PANI 

51369/20

24 

12.06.202

4 

WP(C)/14116/20

24 
10 

 
C 

   

22 
M.K. 

PANI 

51371/20

24 

12.06.202

4 

WP(C)/14117/20

24 
10 

 
C 

   

23 
M.K. 

PANI 

51372/20

24 

12.06.202

4 

WP(C)/14118/20

24 
10 

 
C 

   

24 
M.K. 

PANI 

51373/20

24 

12.06.202

4 

WP(C)/14119/20

24 
10 

 
C 

   

25 
M.K. 

PANI 

51381/20

24 

12.06.202

4 

WP(C)/14120/20

24 
10 

 
C 

   

26 
M.K. 

PANI 

51382/20

24 

12.06.202

4 

WP(C)/14121/20

24 
10 

 
C 

   

27 S BEHERA 
51383/20

24 

12.06.202

4 

WP(C)/14248/20

24 
10 

 
C 

   

28 
M.K. 

PANI 

51384/20

24 

12.06.202

4 

WP(C)/14122/20

24 
10 

 
C 

   

29 
M.K. 

PANI 

51385/20

24 

12.06.202

4 

WP(C)/14129/20

24 
10 

 
C 

   

30 AT NAYAK 
51386/20

24 

12.06.202

4 

WP(C)/14248/20

24 
10 

 
C 

   

31 JJ SAHOO 
51387/20

24 

12.06.202

4 

WP(C)/14147/20

24 
10 

 
C 

   

32 P BEHERA 
51388/20

24 

12.06.202

4 

WP(C)/14147/20

24 
10 

 
C 

   

33 
R.R. 

NAYAK 

51390/20

24 

12.06.202

4 

BLAPL/5775/202

4 
10 

 
C 

   

34 A. SAHOO 
51391/20

24 

12.06.202

4 

ABLAPL/5123/20

24 
10 

 
C 

   

35 
R.R. 

NAYAK 

51392/20

24 

12.06.202

4 

BLAPL/5765/202

4 
10 

 
C 

   

36 
R.R. 

NAYAK 

51393/20

24 

12.06.202

4 

BLAPL/5777/202

4 
10 

 
C 

   

37 N. ROUT 
51395/20

24 

12.06.202

4 

WP(C)/26148/20

21 
7 

 
U 

   

38 S. 51396/20 12.06.202 WP(C)/8856/202 7 
 

U 
   



BISWAL 24 4 4 

39 P. SAMAL 
51397/20

24 

12.06.202

4 

WP(C)/4488/202

2 
7 

 
U 

   

40 T. BAG 
51398/20

24 

12.06.202

4 
RPFAM/90/2013 7 

 
U 

   

    
Total  337 

     

N I C 

 


